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*(*[PUBLICATION OF DICTIONARIES OF
LEGAL WORDS IN REGIONAL LANGUAGES

843. DR. BHAI MAHAVIR:
SHRI D. THENGARI
SHRI PREM MANOHAR:
SHRI N. K. SHEJWALKAR
SHRI LAL K. ADVANI :
SHRI  JAGDISH PRASAD
MATHUR: SHRI

PITAMBER DAS:

Will the Minister of LAW AND JUSTICE
be pleased to state:

(a) whether there is any proposal to publish
authorised dictionaries of legal words and
phrases in various Indian languages ; and

(b) if so. the details thereof; and if not, the
reasons therefor ?]
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t{{THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE (SHRI

NITIRAJ SINGH CHAUDHARY):
(a) No, Sir.

(b) The question of the publication of such
glossaries can be considered only when a
sufficient number of equivalents in the
concerned languages have been fixed and
tested in the process of translation. The
translations of Central Acts received so far
from the respective State Governments are
not adequate for the purpose.]
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*(m[WAGON SHORTAGE AT DHANBAD FOR

CARRYING COAL

844. SHRI O. P. TYAGI: Will the
Minister of RAILWAYS be pleased to
state :

(a) whether Government are aware that there
is an acute shortage of wagons at

t[ ] English translation.
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Dhanbad for transportation of coal and
wagons are available openly in black; and

(b) if so, what measures are being taken by
Government to put an end to this malpractice
and make available requisite number of
wagons at this Station?]

I AATE H ITRET (W7 FigeaE
WEl &AW (F) A (@)
FATI q HEEAT, 1972 7 i
gafa ¥ TH HAA § TN HEAA
2350 #rEfE=al @ £99 F7 W39
frr T @9 f& 1971 «1 Tl
gafr § 2204 HIElesdl T FEA

F1 a2 fFwar w g w4t st
146 HTATZET THF A T4 |

afz wafaza anadai g am=fz=y
& Iqe@ed FOA WA G AL W OWIE
Faforee wreer Fma ATF, AT IIRTIHS
FTLATS F A0 G0 7S A7 A7

t{THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI MOHD.
SHAFI QURESHI): (a) and (b) A daily
average of 2350 wagons were loaded with
coal in this area from January to October 1972
as against 2204 wagons during the
corresponding period of 1971 registering an
increase of 146 wagons per day.

If any specific instances are given about the
availability of wagons by unauthorised means,
they will be investigated to take remedial
action.]

LINKING MANGALORE WITH

THROUGH WEST COAST

BoMBAY

845. SHRI BALACHANDRA MENON:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether there is any proposal under
Government's consideration to link Mangalore
with Bombay by a coastal railway line
through the West Coast;

(b) if so, whether any survey has been
carried out in this regard ; and

t[ ] English translation.

[RAJYA SABHA ]

to Questions 72

(c) what will be the estimated cost for
roject'?

THE DEPUTY MINISTER
MINISTRY OF RAILWAYS
MOHD. SHAFI QURESHI):
Engineering
Traffic
Surveys for a new line from Apta (near
Bombay) to Mangalore have recently been
completed and the reports are under exami-
nation of the Railway Board. The estimated
cost of the line would be Rs. 213 crores.
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RAILWAY LINE FROM MYSORE TO TELLI-
CHERRY VIA MERCARA

846. SHRI BALACHANDRA MENON :
Will the Minister of RAILWAYS be pleased
to slate :

(a) whether it is a fact that survey report for
a Railway line from Mysore to Telli-cherry
via Mercara was prepared some years ago;
and

(b) if so, what are the reasons for shelving
the proposal for constructing the line ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI MOHD.
SHAFI QURESHI): (a) Yes, in

1957-58.

(b) The survey revealed that this rail link
would be highly unremunerative, and is likely
to result in heavy losses to the Railways.

MEMBERSHIP OF LOK SABHA

847. SHRI YOGENDRA SHARMA : Will
the Minister of LAW AND JUSTICE be
pleased to state:

(a) whether there is any proposal under
Government's consideration for increasing the
number of members of the Lok Sabha; and

(b) if so, what are the factors necessitating
such increase ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE (SHRI
NITIRAJ SINGH CHAUDHARY):

(a) Yes. Sir.

(b) No decision has yet been taken in
ihis regard.



